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Date of order: 03.12, 2004

None present for the applicant.’ ‘
Mr. M. Godara, Adv. Brief holder for
Mr. Vinit Mathur counsel for the respondents.

V|de order dated 27.10.2004 this Court of the. Trlbunal

: observed that the learned counsel for the apphcant pleads no

|nstruct|ons and. submits _that the applicant ‘has . not contacted
him desplte numerous communications. -Thereafter the Court
has issued notice to the appllcant dlrectlng the apphcant that in

case the appllcant does not turn up on the fixed date he- shall

~ be presumed that he does not WISh to- prosecute thls case and '

the order as may be deemed fit shall be passed on that date

Notlce was ‘issued to  the appllcant on 27.10. 2004 but

_Slnce the notices . were sent on the address' .given by’ the :

applicant himself. and it js the duty of the appllcant hlmself to |
furnlsh the correct address so ‘that notlce could be served

Consequently, the Original Appllcatlon is dlsmlssed in default.

~A_The matter |s dlrected to be consigned to the record room.

(G.R. PATWARDHAN) . . ( KULDIP SINGH )

ADM. MEMBER ‘ ¥ - VIC CHAIRMZ\N
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